of the Comptroller and Auditor General of India thereon. [Placed in Library.

See No. L.T. 2856/15/10]

(b) Twenty-fifth Annual Report and Accounts of Madhya Pradesh Ashok Hotel
Corporation Limited, Bhopal, for the year 2008-09, together with the
Auditor's Report on the Accounts and the comments of the Comptroller

and Auditor General of India thereon.
(c) Review by Government on the working of the above Corporations.

(2) Statements (in English and Hindi) giving reasons for the delay in laying the papers
mentioned at (1) above. [Placed in Library. See No. L.T. 2857/15/10]

Il A copy (in English and Hindi) of the Memorandum of Understanding between the Government
of India (Ministry of Tourism) and the India Tourism Development Corporation Limited (ITDC),

for the year 2010-11. [Placed in Library. See No. L.T. 2858/15/10]

Notification of the Ministry of Communication and Information Technology

HarR iR a1 senfiast drew § wog @50 (3 afm uee) | 785y, § R gREER
faframe miteRor srfef=m, 1997 B IU-4RT 37 & SN AR qRAR faframe wfemso
(IFTHTRAT IR HH=niRal &1 Fgfe) (St deme) fafrm, 2010 ST ISR B arel F9R iR
A et #37ed (QREAR fa4ET) B STORET B1.34.5-4/2000-H. Td 1., fa=id 14 s,
2010 @ TP AT (RIS 27 fa=t ) F91 gedl W W €l [Placed in Library. See No. L.T.
2870/15/10]

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE ON
CHEMICALS AND FERTILIZERS

SHRI A.A. JINNAH (Tamil Nadu): Sir, | lay on the Table, a copy each (in English and Hindi) of
the following reports of the Department-related Parliamentary Standing Committee on Chemicals and
Fertilizers

(2009-10):-
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(i)

Tenth Report on Action Taken by the Government on the recommendations contained in the
Second Report of the Committee (Fifteenth Lok Sabha) on 'Demands for Grants (2009-10)"

of the Ministry of Chemicals and Fertilizers (Department of Fertilizers); and

Eleventh Report on Action Taken by the Government on the recommendations contained in the
Fourth Report of the Committee (Fifteenth Lok Sabha) on 'Demands for Grants (2009-10)" of

the Ministry of Chemicals and Fertilizers (Department of Chemicals and Petrochemicals).

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE ON

FOOD CONSUMER AFFAIRS AND PUBLIC DISTRIBUTION

SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, | lay on the Table, a copy each (in English and

Hindi) of the following Reports of the Department-related Parliamentary Standing Committee on

Food, Consumer Affairs and Public Distribution (2009-10):-

0)

(i)

Sixth Report on Action Taken by the Government on the observations/recommendations
contained in the Second Report of the Committee (Fifteenth Lok Sabha) on 'Demands for
Grants (2009-10)" of the Ministry of Consumer Affairs, Food and Public Distribution

(Department of Food and Public Distribution); and

Seventh Report on Action Taken by the Government on the observations/recommendations
contained in the Third Report of the Committee (Fifteenth Lok Sabha) on 'Demands for Grants
(2009-10)" of the Ministry of Consumer Affairs, Food and Public Distribution (Department of

Consumer Affairs).

LEAVE OF ABSENCE

MR. DEPUTY CHAIRMAN: | have to inform Members that a letter has been received from Shri

Mangala Kisan, stating that he is unable to attend the House due to the sad demise of his younger
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